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- DATE OF ORDER : 30-10-96

T U e G A A N D N G e S T M -

Between :-

1. L.Gidda Reddy
2. M.Krishnaiah
J. D.S5rinivasulu
4, T.Venkatanna
5. M.Prakash

6., C.Vaenkataiah
7. S.Subhan
8. Krishnaiah

9., G.Krishnaiah Goud
10.5.Usman Basha
11.G.6opala Krishna
12.Vesrabhadraiah
13.M.Sudhakar
14.Md .,Raheemuddin
15.M.Lasmaiah
16.Kista Reddy
17.5k .Dhasthagir
18.N.Raju
19,.,P.Bhaghavanthu
20,0 .Roshan Basha
21.R.Venkatanna
22.Balkishan

'23.5.Md.Ismail

24.8.Kondanna
25.M.Somanath
26.K.Nagabhusgshan Rao
27.G.Anantha Reddy .
28,.,P.l.axminarayana
29.Md . Mugthar

" 30.D.Jangaiah

And

31.M.Rajashekar
32.V.Esuwar Reddy
33,U.Nageswara Rag
34,5yed Saleem
35.,B8.Kirhnaiah
36.5yed Khadravali
37.V.Kurmanna

38,5k .Md.Nazeer Ahmed
39.R.Ch.Khasim Vali
40 ,.,C.Nagaiah
41,G.Shankar Reddy
42,.Md ,Abid Rim
43,5.P.Abdul Shukur
44 ,M.Ramulu

45,.P .Ramachander
46.Amaer

47,V .Ramulu
48.M.Krishnachary

49,A.Vi jaya Bhagkar Reddy

50.G.Shankar
51.Anjaneyulu
52.M.Mahabub Subani
53.G.Bal Raju

54,5.Pandu Ranga Reddy

55.M.Shantamal lu
56,5yed Bashesruddin
57.Syed Vijayath Ali
58.5.5hivaiah
59,T.Harinath
60.P.Chandra Reddy

TR Applicants

1. The Telecom District Manager, Mahabubnagar.
2, The Chief General Manager, Telecom, AP Circle, Hyd,
3. The Chairman, Telecom Commission, New Delhi,

4. The Director General, Telecommunicstion, New Deihi,

s+ Respondents

Counsgel for the Applicants : Shri ‘K.Venkateswara Rao

Counsel for the Respondents Shri K.Ramulu, CGSE

CORAM:
THE HON'BLE JUSTICE SHRI M.G.CHAUOHARI VICE-CHATRMAN
THE HON'BLE .SHRI H.RAJENDRA PRASAD : MEMBER (A)
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(Order per Hon'ble Justice Shri M.G.Chaudhari, Uice-Ch%irman).

Shri K.Vsnkateswara Rao for the applicents. Shr]

K.Ramulu

gtanding counsel for the respondents. Admit. Notice waived. By

consant taken up for final orders. The applicantshad challenged

the letter No.7-27/94/NCG dt.11,7.96 issued by the Department of

Telecommunications and consequent@éﬁ relief in the OA which was

filed on 21-8-96., By order dt,.19-8«96 the OA was disposed
of the order passsed therein@»{ﬁbllouing the éarlier order L
992/96 with CA 1007/96. It nouw however transpires that pri
date of order ths impugned letter dt.11.7.96 uas withdraun
éouarnment. In thatfﬁiﬁ%@
the date on which the gruer iﬁ the OA was passed but the lg
withdrawal of the said letter ua; not brought to the notic
Court. It may be mentioned that the letterbearing No.7=-27/
Eﬂﬁ the Dapartmaqt of Telecnmmunications dt.9-9-96is now ann
the review appliication. The revieu applicahts submit t hat
circumstances they may be aLLuuéd»to withdraw the original

think that the request is just and proper. Hence following

The review application is allowed. The order
dt.19-9-96 disposing the OA is hersby sat aside

and the OA is restored. No order as to.costs.
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(H.RAJENDRANRASAD ) ‘ Mm,G.CHAUDHAR 1)
Membar (A) Vice-Chairman
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